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The learned counsel for the applicant submitted that the applicant desires to 

withdraw this OA and to pursue the mater in the Department itself. Hence, the 

learned counsel for the applicant prayed for permitting him to withdraw this O.A. 

The learned counsel for the respondents has no objection. 

Permission as sought by the learned counsel for the applicant is accorded. 

The OA is, accordingly, dismissed as withdrawn. 
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